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4159. Shri Shree Narayan Das: 
Shrl PanDa Lal: 
Shri Vishwa Nath PaDdey: 
Shri Brij Basi Lal: 
Shrl Lakhmu BhawaDi: 
Shrl P. C. Borooah: 
Shrimati Jyotsna Chaud: 
Shri NareDdra. Singh Mahida: 

Will the Minister of MInes ana 
Metals be pleased to state: 

(a) whether it is a fact that gold 
beariD g rocks haye been discovered 
in Mawphlong area in Khasi and 
Jaintia Hills District; 

(b) if so, the nature and extent of 
the find; and 

(c) the steps taken for its exploita-
tion? 

The Minister of Mines and Metals 
(Shri S. K. Dey): (a) to (c). It is 
understood from the Government of 
Assam that the area of gold bearing 
rocks discovered in Mawphlong area 
in the Khasi and Jaintia Hills Dis-
trict extends over a length of 8 
kilometres with width varying from 
30 to 350 metres. The gold bearing 
minerals possibly a telluride occurs 
disseminated in the Calo-schist. The 
size of the grains (gold bearing) is 
variable. The gold content in the , 
rock varies from 1.2 dwt (penny 
weight) per tonne to 0.1286 dwt. 
The gold content in the surface sam-
ples is such that the deposit cannot be 
exploited economically. However, 
during the coming field season, the 
Governmnet of Assam propoled to 
drill some bore holes in the· area 
with 8 view to ftnd out if the value 
improves. 
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CIlamlm Lab .. Brothel'll 

4161. Shri Jashvant Mehta: 
Shri Bha~at Jha Azad: 
Shrl Paliwal: 
Shri Daljit Singh: 
Shri Shiv CharaD lI-Iathm: 

Will the Minister of Commerce be 
pleased to state: 

(8) whether it is a fact that 8 Com-
pany named Chaman Lall and Bro-
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thers entered into a -barter ~ea1 with • J validity o~ the letters of ~r~dit 
the State Trading -Corporation for - ~ becau.te theIr bankers -were unwilling 
the export of Manganese in 195&; I to agree to -incorporating a Red 

, ·Clause. Thereupon, the buyers 

(b) the terms and conditions 
this barter deal; 

of 

(c) the amount of foreign exchange 
earned under this barter deal; and 

Cd) the amount of import incentive 
licence of steel or other goods against 
this export given to this company? 

The Minister of Commerce (Shri 
llanubhai Shah): Ca) Yes, Sir. The 
State Trading Corporation entered 
into contracts through Mis. Chaman 
La1 for a total quantity of 74,,200 
tons of manganese ore valued at 
about Rs. 108.23 lakhs being export-
ed against import of steel materials. 

(b) Mis. Cham an Lal Bros. were to 
enter into firm contracts for export 
of Manganese ore under which the 
foreign buyers were to -establish firm 
letters of credit favouring the STC; 
the letters of credit were also to 
carry a Red Clause to the effect that 
in case the foreign buyers did not 
lift the goods within sixty days of 
declaration of stem, the suppliers 
would have the right of encashing 
the letter of credit and claim from 
the buyers for storage and watch 
and ward charges from the date of 
expiry of notice upto the date of 
shipment. On the establishment of 
satisfactory- letters of credit, the STC 
'Were to apply to the Iron and Steel 
Controller for issue of import licences 
for urgently required steel materials 
upto the FOB value of the export 
contracts concluded. Imports of 
steel were allowed to precede exports 
of are. 

(c) After a quantity of 38,797 tons 
nlued at Rs. 60.lH lakhs had _ been 
~pped, the foreign buyers expres-
lied Uleir inability to extend the 

were persuaded to .extend the letters 
of credit ;wi.thoutthe Red .Clause and 
to furnish a bank guarantee, in lieu 
of the Red -Clause, ·for J.!i% of the 
value afUle eocports that remained 
to be completed, because exports to 
the full ~lue ·could not materialise, 
bank guanntee of Rs. 6.53 lakhs 
was forfeited. The total amount of 
foreign exchange earned under the 
above deal was Rs. 83.52 lakhs. 

(d) The total value of the imports 
was Rs. 94.31 lakhs. Items of import 
were H.B. 'Wire, M. S. Plates, G.P. 
and B.P. Sheeta, Stainless Steel, and 
Signal GJ. Wire. 

DemllDd and Supply of Zinc Sheets 

4162. Shri Shree .Narayan ·Das: 
Will the .Minister of Supply, Technical 
Del:elQPJDent and Materials Plannin« 
be pleased to state: 

(a) whether any assessment has 
been made as to the demand and sup-
ply of zinc sheets in the Country and 
the number of units engaged in the 
manufacture of zinc sheets with their 
capacity and present production; 

(b) whether Government have any 
control over -the distribution of this 
product; alld if so, the llature of COll-
trol exercised; 

(c) whether it is a fact that the 
block making industry does not get 
sufficient supply of zinc sheets at 
reasonable price and if so, whether 
any representation was made in this 
regard specially drawing the atten-
tion of Government towards the black 
marketing done by some agents of the 
manufacturers; and 

(d) the steps taken for proper sup-
ply of zinc sheets to the block makers? 

The Minister of Supply, Technical 
DevelOJ'ment and Materials Planning 
(Shri Raghu Ramaiah): (a) While no 
precise a..'lSessment has been made of 
the oyerall demand for zinc sheets, 




